Annexure-8

Name of the corporate debtor: SYNERGY KITCHENS & HOSPITALITY PVT LTD; Date of commencement of CIRP: 25/11/2021; List of creditors as on: 17/02/2022

List of operational creditors (Other than Workmen and Employees and Government Dues)
Sl |Name of creditor Details of claim received Details of claim admitted Amount of | Amountof | Amount of Amount of |Remarks, if
No. ing any mutual | claim not claim under |any
Date of Amount Amount of Nature of ¢l Amount  |Amount Whether % of claim dues, that | admitted verification
receipt claimed claim admitted |aim covered by |covered by |related voting may be set-
security |guarantee |party? share in off
interest CoC
METRO CASH & 0 .
¢ \l ° \(‘ ARRY INDIAPVT  [11-Dec-2021 84,663:952.00 56,609,485.00 Debt oal - " - |No i - - - - 28,054,467.00
LTD
Operational R - INo R . R B 672.607.56
2 A G HOSAPITALITY |17-02-22 736,035.76 63,428.20 |Debt
K Operational R - INo - - 4246.40 -
3 Kadimata fish conter 09-02-22 52,467.00 48,220.60 |Debt
- 4,246.40 727,074.56
TOTAL 85,452,454.76 56,721,133.80 - - - - 28,
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